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RBImodifiescertainregulationsfor
NBFCs
(January31,1998)

Deed  regios wee ssed on2d
Jriay 198 0 esue atey Udoryg o
te NonBalig Fend  Corpaness (\BFGS)
adftr pdain d et d te dgods
Se ten h o D s EEA
fom vaos ssdos  RB hes hed  detgld
s ks wh kbedyg NBFGssoHEOTS
e eas addye poeses n
oder O remoe ay genure podems et
mghtanse n the mpemeniation o the
e

modifysomeoftheregulations. The
modces ae asudh :

Limits on acceptance of deposis

anaes

2 Tedy ogaim d pik dyob
samkk d e ovsdind (\NOF n et
d ejorat bkedg adhe pudee fae
companes has been enhanced.  Equipment
by adhe pudese e onpaes
havg r@ing o mmum nesmet gade
have a0 mowbeen doned © aoess pudc

ol

Temwesd hb ae & urk

led d &y Bdy Enhanced
limts limts
(s amige o NOF)
AAA 3Ims 4 s
AA 2s 25 s
A lire 15 fres
Mnimum nvestment
Gak B
A{CRSL ad ICRA
BBB(CARE)

BBB~(DCRIndia) NIL 5 ires
Therequrement o ming adlewd o
pubic deposts  for loan and investment

ompeanes femans  undanged

Tme r gAY e ecsss dgoss

3 halr D He @e dte marades
nahbns teime im o eaymat
Solz'55 0] d ecs pit dpss  hes b
ededed  Acodgy, NBFCsheMg  excess
pdc dgos s anJdnay 1, 198 hae ben
donad e O g BRE eEs tqob
i Demavbr 3, 2084t D te adn
td 13d dte eces 5 gad byte edd
Deamber ey yer 0t te afe ecss
pd 5 igedeg sl by 3¢ Dearbe
200
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Dug ts pad o 3yeas te egpomat
by onpaes adhe pudee face
amaes wWwih ae sed nemat gake o
above and loan and nvestment  companies
whch hawe raing o Ao above havwe been
doned 0 agieenvy pit ok adEt
b te doe $uHTB d eddn o eces

s by 18d exh yex

Treequpmat kesgy anpaes ad he
pudee fee ampaes wih ae utaed
o r@ed bdov te mmum nesmat gace
aden ad nesmat  conpanes whdh ae
ureed a ae ed bdbw te geded gake
d A ag honel, doned aly D EEW te
mauing pudlc dgposs  ad ae mat doned
D agt fesh pit dgosks

Downgrading of credit

4 heete dg owphke dgoss
oes edd as acosee o dovgadyg
deg te mbt ecs dqus dod
ke repadifeguiaised wihn apaod o 12
mobs

rating

Prudentialnormsmodified

5 The posoTy e o he
pucheseleased s have been modied
Whe ben addner oedt  fdiss gz |
connue 0 be dessiied as NPAsfor  each
boove s py edy mns te ke ad
he pudee tasdos mey e dessied

gathly oite s o \od o enay
nehaout hdeg wiks h eged o
baoonas haig mie bBshe pudese
s NPfst kel byddg D
aooout te ok N repedt O rebive

amuts al
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Netownedfund

6 For te pupoe o dgpdt  acodane
adpukend  noms reguisions (d.dg
capial  adequacy and credifinvestment
aoncentiaion nams), e denion d ret
owned fund has been modiied to indude
pelerence shares which ae  compuisory
anatk b ey
Disclosure  requirements

7. Tne NBFCsae mowviequed  © dedose
te bd o tr @g adte named te
@y aEy n e g oms o
phE  dgooss

8 Oha powsos o the reguaions
gy ©ODag ote e drieesgs o
Opss a 16per cat par arum paymet o
hdeage & Wwo pxr aat o dguds eend
d dpds gt d pit gk b
& earet adsk agdy o sdkes
wh ashedld commedd bak sUorsan
of audio’s repot  and capid  adequecy
requemat remen  undhanged

9 Neessay nokaos ae beyg =l
ey wih w beaddlde ohad
wexe  Hplwwabogn

RBI operationalises general  permission
tolndiancompaniesseekingFDIsin
respectofSIAFIPBapprovals
(February13,1998)

The Resve Bark hes saed  andicain

on Febuary 10, 1998 operationalsing te
poedue for gaing ogeed pamEn D
Indan ocompanes O sue equty shared
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sk bDbEn nebs namde wh
te gpod fr Foegn Ded  hedmas
My gaed byte Soebt v Hled
Ase @Y CGoemet d g MHy
d gy, Dgamat d hded Rty ad
Pomdion) o by te Foegn hwesmet ad
Pomin  Boad (HPB)

The natificaion (No. FERA18298 RB
ded Feauay 10, 1998 hes ben smed ude
Secions 19(1) and 29(1) of the Foreign
Bxhage Reghaion Ad (FERA), 1973 The
gged panmEn fIr me d gy dae
sabks obban hes B gald aupt
D devae d men  ens ad ados

I mylereded te te Resawe Bakd
g oFdray 4 198 amouod et n
ader b gy  te poodues fr Foeon
Ded heres n Itk deady gpodd
by te Goemment o Inda, t hes ganed
gered pamsson uder FERAb d  such
pgoss Wh te mae d te ke
t 58 ovmobgy rneesay o e Inden
amaes D gpoach te o di,ss o
te Resve Bakfr ‘hprg¥ panEn
boe My ad eme o a te
$sp dmig dees D te DN hes
Treomaes ae hovee, equed D
the requed documens wih the conoemed
egod  diss o te Resawe Bakwin D
s & me d dees

The RBI nalicaion ceed Feuay 10,
1985 adkdbe onte RBwade onte
erd &0 (plwwitdogd
Resenve Bark futher  Tberakses curent

account  transactions
(February18,1998)

Wh awev b e &g
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aut tasds te Rese Bakd ith
hes amendedinodied the exdange conid
reguions. h addded dolx Bsed
recely, te Resave Bak hes advsed the
fbng  nodEs n te edae awd
egEos guany m\rbaes by eqoes
ad impoes

Advancepaymentsagainstexports

adare ppymas fom har owesess bues
it bpteacdos e () te e o
et  oauh adace does mt ecssd Lo
+10bess pats (@ te dprmes © be
meceag"e  te adae ppymas 0 eEed
ae monbred by te bark n Inda  through
whth te advae paymat hes been receved
adf) te dpmas ae mebwin  ae e
fon te e d Bt o adae et h
cases where eqoters  ae unabe b make
bytentr eqos  atosd deEs @naw
remittancestowardsrefundofadvance

ek ay o ih) Adosd  debs
can dlow such remifances  povded the
uruisd poin o te adene 5 etk
whh apaod d aeyer d b EFHE ad
theexporterproduces()achartered

aoes @tk td te auts 4
asady n te bods o te eqoer ad
hesd benadsed h aymamg, adf a
cedaan tad te adare wesmat aad
exports o be madein pursuance of any
udedy gen D te hpat Tieck Cod
auhaies n egpd 0 Ulnet d eqat
dien [ howeg te adare wseand
fr epas D kemecen Ut d eqat
dopin te ey dod beadbsd ©
ghn arodpin afe fon te hpat
Tede Cod  auhaies o dud o te
aout Adossd debs dodd a0 d fr
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adcacd o susby edose te hwad
emine e Bed ate e o
et o beh edare
RefundofExportProceeds

Srhl, atosd  dees hagh whom
eqat pomes wee eaed nmeydowv  End
d epat poees o gk eqoed  fan ok
f suh goods ae empoied Mo nda on
amut o poor gy ec Adosd  dess
can alow such refunds on the exporter
podayg  sdiskdoy doumeialy  evdace
epdy § et dgokib h 2
edaprp od aqydted dety pH
aug wapes ad() esos I eeqt
o te goos by te tegn  hwer  Auhoisd
degls dod a0 avie te eqoier D
ety te pguobee maiess | leles
aesd  ay

MerchantingTrade

Auhoised  desles Wl nowaso  dow
aare embes bytg hen asoer
madat eqaes Dt oass agbs
of goods n respect of merdhaning trade
fasxdos Stherbres w o ke donad
apd aimed ads f te atosd  dey
5 sasied about the cgpebiies o te
madat tedr b pabm te digios o
te adr adta te tasdn  wod et
n akgee pd 0 te medat @ The
auhoised dedes Wl have o ddian a
geake fon an nerdod ek o |5
ade I fonte bEn sl d gk |
the amount of advance remiiance  exceeds
US$ 15000.
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Advance remittances for other
fransacions

Forsue |l bB=bs

Audosed deslr W rovdow adene
pmas n et d de tasdos arh
sappmat d ben rdoes asby
senvoes adefsemet geace N oversess
rengepasactes geEEd ®Y D
teporsd doedh Ih ec h & ah
pyres ecsd US$1500 a b eghelt
teoass baday dte evbe W
hae b Umeh ageaake fon an oeses
berk of nereiordl e The adhosd
decls traugh whomhe adane remiane
B mkw haeb thv wpadese tea
te vy d te adae evbie 1k
hs digpirs utle te aotadegearet
wh te e n hh

Fo ey d0s

Auhosed  dedls an dov  remianess
wp o US$100000 by nden companes
overseas consuancy  organisations for
audy By doks fr pggt D ke
st wpaioed by te pogosed pt e
wdy ovedsbgly o te gat  hon
aompay. Schemiaoees W bedonad
poddon o @ o fom te olsess
asbBy o goe: go] te dags
r ey 40, O addben  fon te
e D te éd tat te asgmat hes
been comed ad @  udhkgakae
eady paymat o nomedx
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Qe mesbreas el ta anbes woae hen reoes
postedabroadon production of

dooumelay el n gypat o te
erle  amut

hatn ©0tee te atosd debs
adw aan dg erbes wot te
grod d te Resawe Bak Thexe ae
(ui) remittanceofprovidentpensior/

Eandn aibios

foegn  employees of Indian

0 embas by hdn cus n crsdn
wh eedin o caomeEnHEeEs o

negst d
fimg/

et e te donmey edate aomaes Wwoae pamaely redat

d te cout ader indeaiy te amunt n i n acoodane wh te saue

d emae condtons  of the foreign  national
(cegecipsol

(i) remitanceofalimonyagainstthe

doomeary eidee o te cout  ade
oy te amout o ay,

(i) emionee o leesoferd dages for

(ii)remianee o paymet o GITITMV

hig webgee fon ben  webses
ad Bl sue pm:lasagani te

apd
fom STCh syt o te sse pie o
te

ke deg d te aomay oty wh

awok det dy il by adeaed

auiat iy hovte e
amout hes been aved &

(iX remiance

d dams D oesss e

n eped o mare meuae pdoes
oweig eqos fom hda whidh hae
been setied by he Gened  Insuane

Copoaion and is  subsidanes

in

fblor o en eqoes o podudn

o dooumenay evdence n sypot  of
te dam powkd te eqot pooeaks

infullhavebeenreceivedbythe

(Y emiane o s poees o nmpoed e
@s s by ddoresheos n ok
D ade domdt aEd  doumetay
eEe n gt o te s pie
te @ adte & tat te pymat by The Reseve Bark of Inda  hes alowed
the purchaser was madeout of funds alosd degs D gat abbd  fan
brought flom abroad in free  foreign edae &des D pesos whohae n
edae a at d Eevke s | d& poedy ded r hEEs €
dmet @ ey amut  abd edare &ds mte bess o a
e fon te aady dooohogd

For medd tweaat  ahoad

() emiae
o bous by Inden  imstompanes o)
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doed st D 9bEN o Bades
n oot o epadue mued o nmedd
tedet oneun o te pasos  concared
b fh

TreResae Bakles a0 esd  idake
it yb wih atosd debs @ e
edage D s o medd dek w
dioed fom US$ 50 © US$ 100

Adosd  deebs ae rowao doned D
Eease  exhange @USS$ 150 per day upo
e das b pasrs gay doced r medd
dek W h uh s edaye @QUS$S 190
per cey yib s2ven days meyaso ke reeasd
bte dendat f t 5 neeessay for te
datat b aomay te pasn oy acd
fr medd dek yadaaike fon te
dady dar ots dt 5 podod

Fo tr quessad aps

TheReservebankhasalsoremoved
quenicive restiios onemiaes o
drs byhn tu quaosiad aps b
ey uss Alhosd  dedls  ean now
dov ahembes Yo Vpr @t d te
or cg what aynmosay g abEd
o uliment o oher codios suh as
e d adare pymat eewed  ad
te s o te cavs pelred by DEDN
pemied © dow auh emianee by den
r guahsad aps yb Vpg @t d
te or ad o USS20 pxr dam (whdee
wesbky nte e diddd bDapn ol
and upto 10 per cent of the tour cost or
US$ 1000 per dam (hdee weskss) n
te &= d gop ou
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o ue d s maed

Pior gopoval of te Reseve Bark of
hh 5 &0 mbgr equad o Emig
te o d meed  h a5 rens Bdues
poogets,  cabons, e, wsed by hden
newspapersipenodicalshens aentes
oesxs rewseduess apEoes Auhosd
Gtbs W dow suh emianes dedy
n acoodance wih te gopods ssed by
theGovernmentofindia(Ministryof
homaion ad Boedcasig)

Rantusaras o epass

Under the present  reguiations fims,
amas addye agsdos apgy te
S dben des mermond O iy
rtepsap e dte ettt O W
ohdd n dn mess R te bcd
epges fIr mtard  tad by boady
dahpasos ae 0D keped Ir N Y=s N
ihda for whth gered pamsson hes been
gaed hes weeepmss r ad D
hda adbak as a0 eqass o nerd
tad by boady e, hae been ped
fr byte rovesht t wal keh ady fr
adhosed dedes © dow emiaoss
rmusement o such epasss noued . by
te nowestet ocowemed onpoddon o
gquoree dooumelay edee N sygoat
d te amout sagt © beremied  podded
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|mousemet n ay pamied amecy by Whe tegn amey moess meybessed D
baks aoed o agad sueder of foen ben s fedy n te e o an
ey dastenes by e godcats des dojg n b tee meybe BaEd
auhoised  dedlers  can nowissue  foregn wentey ae gog diced duig vedn
amrey noes mt eocsedg USSS0 o b & andbdyg tg s n g a
epeat b ben  tusHEs apd \etzn dtg prey tes

nad emiaes el n e Ao



